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COURT NO. 1     
(DIVISION BENCH-1)

    HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE V.K. JAIN

AT 10.30 A.M.

1. LPA 190/2013 JASJIT SINGH AND ANR. VS. DIRECTOR OF ABINASH K. MISHRA
GURDWARA ELECTIONS AND ORS. SHAWANA BARI

RAJU NANDA
COURT NO.4       
(DIVISION BENCH-4) 
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MS. JUSTICE PRATIBHA RANI

1. W.P.(C) 7079/2012 INDIAN COUNCIL OF AGRICULTURAL JAGDEEP DHANKAR,
RESEARCH & ORS. S.R.MATHUR,
Vs. SANJEEV KUMAR TYAGI AND ORS. SHANKER RAJU,

ASHWIN VAISH,
VINOD KUMAR PANDEY
SANJEEV MANCHANDA

AND

2. W.P.(C) 7366/2012 SANJEEV KUMAR TYAGI SHANKER RAJU,ASHWIN
Vs. UNION OF INDIA & ORS. VAISH,VINOD KUMAR

PANDEY,SANJEEV
MANCHANDA,B.V.NIREN,
JAGDEEP DHANKAR,
S.R.MATHUR

3. W.P.(C) 2677/2012 GOVT. OF NCT OF DELHI & ORS. AVNISH AHLAWAT,NITESH
Vs. MITHILESH SWAMI KUMAR SINGH,LATIKA 

CHAUDHARY,DR. POONAM 
SEHGAL,SHANKER RAJU

COURT NO. 5 [E-COURT]   
(DIVISION BENCH-6)
HON'BLE MR. JUSTICE S. RAVINDRA BHAT
HON'BLE MR. JUSTICE SUDERSHAN KUMAR MISRA

AT 2.15 P.M.

1. LPA 808/2004 PREM KISHORE VS. CENTRAL WAREHOUSING G.D.GUPTA
   CM 10564/2004 CORPORATION SANJIV JOSHI, PIYUSH SHARMA

K.K.TYAGI, IFTIKHAR AHMAD

2. LPA 989/2004 D.D.A. VS. V.S.KASTURIA AJAY VERMA, R.K.SAINI
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COURT NO.34 [E-COURT]    
(DIVISION BENCH-7)
EXTENSION BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL

AT 2.15 P.M.

1. CRL.A. 922/2009 GULSHAN @ MAHENDER SINGH VS. STATE AMIT KUMAR, RICHA KAPOOR

2. CRL.A. 920/2009 BHAGWAN SINGH @ CHHOTEY LAL VS. STATE AMIT KUMAR, RICHA KAPOOR

3. CRL.A. 921/2009 KANTA VS. STATE AMIT KUMAR, RICHA KAPOOR

4. CRL.A. 75/2011 RAM DASS VS. STATE RAJIV DUTTA, 
NARENDRA KUMAR CHOUDHARY
KUMAR DUSHYANT SINGH
AJEET SINGH, SANJAY LAO

COURT NO.6      
HON'BLE MS. JUSTICE REVA KHETRAPAL

1. W.P.(C) 1789/2012 C.P. INASU MANINDER ACHARYA,
Vs. DDA YASHISH CHANDRA,

MANIKA TRIPATHY 
PANDEY,ASHUTOSH KAUSHIK

COURT NO.24      
HON'BLE MR. JUSTICE P.K.BHASIN

1. CRL.REV.P. 661/2007 QUASIM  ALI VS. ADDITIONAL COMMISSIONER SATISH AGGARWALA
   CRL.M.A. 2350/2009 OF CUSTOMS IGI AIRPORT SUMANT DE, QAHAR ALI

COURT NO.31      
                     EXTENSION BLOCK (FIRST FLOOR)                     

HON'BLE MR. JUSTICE S.P. GARG
AT 2.15 P.M.     

1. CRL.A.108/2012 VIJENDER SINGH VS. DIRECTORATE OF PUJA SRIVASTAVA
   CRL.M.B. 175/2012 REVENUE INTELLIGENCE SUSHIL KAUSHIK

2. CRL.A. 1561/2011 ROZY VIJENDER @ ELIZABETH SAMUEL VS. PUJA SRIVASTAVA
   CRL.M.B. 2249/2011 DIRECTORATE OF REVENUE INTELLIGENCE SUSHIL KAUSHIK
   CRL.M.B.1503/2012
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COURT NO.30        
                     EXTENSION BLOCK (FIRST FLOOR)                     

HON'BLE MR. JUSTICE G.P. MITTAL

AT 2:15 P.M.

1. CRL.M.C. 1248/2008 
PIYUSH SHARMA ..... Petitioner

Through Mr. Mohit Mathur, Advocate with 
Mr. Atul Guleria, Advocate

versus

STATE (GOVT. OF NCT OF DELHI) ..... Respondent
Through Ms. Rajdipa Behura, APP for the State. 

ASI Om Prakash, PS Hauz Khas. 

2. CRL.REV.P. 18/2013
FARIS SHUJA JALAI @ ANUP ..... Petitioner

Through: Mr. Mohit Mathur, Mr. Jivesh Tiwari & 
Ms. Suman, Advocates

 versus
CBI ..... Respondent

Through: Mr. P.K.Sharma, Standing Counsel with Mr. Anil Kr. Singh, 
Advocates for CBI

3. CRL.M.C. 161/2013

RAJENDER SINGH DAGAR ..... Petitioner

Through: Mr. R.N.Mittal, Senior Advocate with Mr. S.P. Kaushal, 
Advocate with Mr. Ankit Goel, Advocate 

versus
THE STATE NCT OF DELHI ..... Respondent

Through: Ms. Rajdipa Behura, APP for the State
Mr. Ramesh Gupta, Senior Advocate with Mr. Dinesh Mudgil, 
Advocate   Mr. Ajandra Sisodia, Advocate for Complainant.

4. CRL.M.C. 428/2013

PADAM SINGH DAGAR ..... Petitioner

Through: Mr. R.N.Mittal, Senior Advocate with Mr. S.P. Kaushal, 
Advocate with Mr. Ankit Goel, Advocate 

versus
STATE NCT OF DELHI ..... Respondent

Through: Ms. Rajdipa Behura, APP for the State
Mr. Ramesh Gupta, Senior Advocate with 
Mr. Dinesh Mudgil, Advocate   
Mr. Ajandra Sisodia, Advocate for Complainant.
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5. CRL.M.C. 681/2013

BHARAT SINGH ..... Petitioner
Through: Mr. Ramesh Gupta, Senior Advocate with 

Mr. Dinesh Mudgil, Advocate,    
Mr. Ajandra Sisodia, Advocate

versus
STATE & ORS. ..... Respondent

Through: Ms.Rajdipa Behura, APP for the State
Mr. R.N.Mittal, Senior Advocate with 
Mr. S.P. Kaushal, Advocate,  
Mr. Ankit Goel, Advocate for R-2 & 3.

6. CRL.L.P. 491/2011

VIRENDER SINGH                          ..... Petitioner
Through Mr.Medhanshu Tripathi, Mr.Harish Sharma & 

Mr.Manoj Sehgal, Advocates
versus

DEEPAK BHATIA                         ..... Respondent
Through Mr.Randhir Jain, Mr.Dhananjai Jain & 

Ms.Ruchika Jain, Advocates

7. CRL.L.P. 492/2011

VIRENDER SINGH                          ..... Petitioner
Through Mr.Medhanshu Tripathi, Mr.Harish Sharma & 

Mr.Manoj Sehgal, Advocates
versus

DEEPAK BHATIA                         ..... Respondent
Through Mr.Randhir Jain, Mr.Dhananjai Jain & 

Ms.Ruchika Jain, Advocates
8. CRL.L.P. 493/2011

VIRENDER SINGH                          ..... Petitioner
Through Mr.Medhanshu Tripathi, Mr.Harish Sharma & 

Mr.Manoj Sehgal, Advocates
versus

DEEPAK BHATIA                         ..... Respondent
Through Mr.Randhir Jain, Mr.Dhananjai Jain & 

Ms.Ruchika Jain, Advocates
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9. CRL.L.P. 494/2011

VIRENDER SINGH                          ..... Petitioner
Through Mr.Medhanshu Tripathi, Mr.Harish Sharma & 

Mr.Manoj Sehgal, Advocates
versus

DEEPAK BHATIA                         ..... Respondent
Through Mr.Randhir Jain, Mr.Dhananjai Jain & 

Ms.Ruchika Jain, Advocates
10. CRL.L.P. 495/2011

VIRENDER SINGH                          ..... Petitioner
Through Mr.Medhanshu Tripathi, Mr.Harish Sharma & 

Mr.Manoj Sehgal, Advocates
versus

DEEPAK BHATIA                         ..... Respondent
Through Mr.Randhir Jain, Mr.Dhananjai Jain & 

Ms.Ruchika Jain, Advocates
11. CRL.L.P. 496/2011

VIRENDER SINGH                          ..... Petitioner
Through Mr.Medhanshu Tripathi, Mr.Harish Sharma & 

Mr.Manoj Sehgal, Advocates
versus

DEEPAK BHATIA                         ..... Respondent
Through Mr.Randhir Jain, Mr.Dhananjai Jain & 

Ms.Ruchika Jain, Advocates
12. CRL.L.P. 497/2011

VIRENDER SINGH                          ..... Petitioner
Through Mr.Medhanshu Tripathi, Mr.Harish Sharma & 

Mr.Manoj Sehgal, Advocates
versus

DEEPAK BHATIA                         ..... Respondent
Through Mr.Randhir Jain, Mr.Dhananjai Jain & 

Ms.Ruchika Jain, Advocates
13. CRL.L.P. 498/2011

VIRENDER SINGH                          ..... Petitioner
Through Mr.Medhanshu Tripathi, Mr.Harish Sharma & 

Mr.Manoj Sehgal, Advocates
versus

DEEPAK BHATIA                         ..... Respondent
Through Mr.Randhir Jain, Mr.Dhananjai Jain & 

Ms.Ruchika Jain, Advocates
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14. CRL.L.P. 499/2011

VIRENDER SINGH                          ..... Petitioner
Through Mr.Medhanshu Tripathi, Mr.Harish Sharma & 

Mr.Manoj Sehgal, Advocates
versus

DEEPAK BHATIA                         ..... Respondent
Through Mr.Randhir Jain, Mr.Dhananjai Jain & 

Ms.Ruchika Jain, Advocates
15. CRL.L.P. 500/2011

VIRENDER SINGH                          ..... Petitioner
Through Mr.Medhanshu Tripathi, Mr.Harish Sharma & 

Mr.Manoj Sehgal, Advocates
versus

DEEPAK BHATIA                         ..... Respondent
Through Mr.Randhir Jain, Mr.Dhananjai Jain & 

Ms.Ruchika Jain, Advocates
16. CRL.L.P. 501/2011

VIRENDER SINGH                          ..... Petitioner
Through Mr.Medhanshu Tripathi, Mr.Harish Sharma & 

Mr.Manoj Sehgal, Advocates
versus

DEEPAK BHATIA                         ..... Respondent
Through Mr.Randhir Jain, Mr.Dhananjai Jain & 

Ms.Ruchika Jain, Advocates
17. CRL.L.P. 502/2011

VIRENDER SINGH                          ..... Petitioner
Through Mr.Medhanshu Tripathi, Mr.Harish Sharma & 

Mr.Manoj Sehgal, Advocates
versus

DEEPAK BHATIA                         ..... Respondent
Through Mr.Randhir Jain, Mr.Dhananjai Jain & 

Ms.Ruchika Jain, Advocates
18. CRL.L.P. 503/2011

VIRENDER SINGH                          ..... Petitioner
Through Mr.Medhanshu Tripathi, Mr.Harish Sharma & 

Mr.Manoj Sehgal, Advocates
versus

DEEPAK BHATIA                         ..... Respondent
Through Mr.Randhir Jain, Mr.Dhananjai Jain & 

Ms.Ruchika Jain, Advocates
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19. CRL.L.P. 504/2011

VIRENDER SINGH                          ..... Petitioner
Through Mr.Medhanshu Tripathi, Mr.Harish Sharma & 

Mr.Manoj Sehgal, Advocates
versus

DEEPAK BHATIA                         ..... Respondent
Through Mr.Randhir Jain, Mr.Dhananjai Jain & 

Ms.Ruchika Jain, Advocates
20. CRL.L.P. 505/2011

VIRENDER SINGH                          ..... Petitioner
Through Mr.Medhanshu Tripathi, Mr.Harish Sharma & 

Mr.Manoj Sehgal, Advocates
versus

DEEPAK BHATIA                         ..... Respondent
Through Mr.Randhir Jain, Mr.Dhananjai Jain & 

Ms.Ruchika Jain, Advocates
21. CRL.L.P. 506/2011

VIRENDER SINGH                          ..... Petitioner
Through Mr.Medhanshu Tripathi, Mr.Harish Sharma & 

Mr.Manoj Sehgal, Advocates
versus

DEEPAK BHATIA                         ..... Respondent
Through Mr.Randhir Jain, Mr.Dhananjai Jain & 

Ms.Ruchika Jain, Advocates
22. CRL.L.P. 507/2011

VIRENDER SINGH                          ..... Petitioner
Through Mr.Medhanshu Tripathi, Mr.Harish Sharma & 

Mr.Manoj Sehgal, Advocates
versus

DEEPAK BHATIA                         ..... Respondent
Through Mr.Randhir Jain, Mr.Dhananjai Jain & 

Ms.Ruchika Jain, Advocates
23. CRL.L.P. 508/2011

VIRENDER SINGH                          ..... Petitioner
Through Mr.Medhanshu Tripathi, Mr.Harish Sharma & 

Mr.Manoj Sehgal, Advocates
versus

DEEPAK BHATIA                         ..... Respondent
Through Mr.Randhir Jain, Mr.Dhananjai Jain & 

Ms.Ruchika Jain, Advocates
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24. CRL.L.P. 509/2011

VIRENDER SINGH                          ..... Petitioner
Through Mr.Medhanshu Tripathi, Mr.Harish Sharma & 

Mr.Manoj Sehgal, Advocates
versus

DEEPAK BHATIA                         ..... Respondent
Through Mr.Randhir Jain, Mr.Dhananjai Jain & 

Ms.Ruchika Jain, Advocates
25. CRL.L.P. 510/2011

VIRENDER SINGH                          ..... Petitioner
Through Mr.Medhanshu Tripathi, Mr.Harish Sharma & 

Mr.Manoj Sehgal, Advocates
versus

DEEPAK BHATIA                         ..... Respondent
Through Mr.Randhir Jain, Mr.Dhananjai Jain & 

Ms.Ruchika Jain, Advocates
26. CRL.L.P. 511/2011

VIRENDER SINGH                          ..... Petitioner
Through Mr.Medhanshu Tripathi, Mr.Harish Sharma & 

Mr.Manoj Sehgal, Advocates
versus

DEEPAK BHATIA                         ..... Respondent
Through Mr.Randhir Jain, Mr.Dhananjai Jain & 

Ms.Ruchika Jain, Advocates
27. CRL.L.P. 512/2011

VIRENDER SINGH                          ..... Petitioner
Through Mr.Medhanshu Tripathi, Mr.Harish Sharma & 

Mr.Manoj Sehgal, Advocates
versus

DEEPAK BHATIA                         ..... Respondent
Through Mr.Randhir Jain, Mr.Dhananjai Jain & 

Ms.Ruchika Jain, Advocates
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28. CRL.L.P. 513/2011

VIRENDER SINGH                          ..... Petitioner
Through Mr.Medhanshu Tripathi, Mr.Harish Sharma & 

Mr.Manoj Sehgal, Advocates
versus

DEEPAK BHATIA                         ..... Respondent
Through Mr.Randhir Jain, Mr.Dhananjai Jain & 

Ms.Ruchika Jain, Advocates
29. CRL.M.C. 1124/2007

RAYMOND LTD. & ORS. ..... Petitioners
Through: Mr. Chetan Sharma, Senior Advocate with 

Mr. Vivek Dholakia, Advocate, 
Mr. Prashant Gupta, Advocate. 

versus

RAMESHWAR DAS DWARKADAS P.LTD.                  ..... Respondent

Through: Mr.Manoj K.Singh, Advocate with 
Mr. Arpan Behl, Advocate,    
Ms. Sugandha Nayak, Advocate.

30. CRL.M.C. 3060/2010

H.T. MEDIA LTD & ORS ..... Petitioners

Through: Mr.A.J.Bhambhani,Ms.Nisha Bhambhani & 
Mr.Apurv Chandoola, Advocates

versus
STATE ..... Respondent

Through: Ms.Rajdipa Behura, APP for the State
31. CRL.M.C. 3922/2010

H.T. MEDIA LTD & ORS ..... Petitioners

Through: Mr.A.J.Bhambhani,Ms.Nisha Bhambhani & 
Mr.Apurv Chandoola, Advocates

versus
STATE ..... Respondent

Through: Ms.Rajdipa Behura, APP for the State
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32. CRL.M.C. 3456/2011

HINDUSTAN MEDIA VENTURES LTD AND ORS ..... Petitioners

Through: Mr.A.J.Bhambhani, Ms.Nisha Bhambhani & 
Mr.Apurv Chandoola, Advocates

versus
STATE ..... Respondent

Through: Ms.Rajdipa Behura, APP for the State

33. CRL.M.C. 837/2012 & Crl.M.A.3466/2012

H.T. MEDIA LTD & ORS ..... Petitioners

Through: Mr.A.J.Bhambhani,Ms.Nisha Bhambhani & 
Mr.Apurv Chandoola, Advocates

versus
STATE ..... Respondent

Through: Ms.Rajdipa Behura, APP for the State

34. CRL.A. 45/2012

ASHOK KUMAR & ORS. ..... Appellants
Through: Mr. Ravinder Tyagi, Adv. with 

Mr. Himanshu Sharma, Adv., 
Mr. Bhanu Nandwani, Adv. 

Versus

STATE (GOVT. OF NCT OF DELHI) ..... Respondent
Through: Ms. Jasbir Kaur, APP for the State. 

HIGH COURT OF DELHI                            
06TH APRIL, 2013                             REGISTRAR (LISTING)
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               COURT NO.23   (OS-A)
                      HON'BLE MR. JUSTICE MANMOHAN

     FOR PRONOUNCEMENT

29. CS(OS) 2553/2012          KUSH DAIRY LIMITED           P.D GUPTA AND CO,ANAND AND   
    I.A. 17807/2012           Vs. H.P. PRINTERS PVT LTD    ANAND, KAMAL GUPTA, 
    I.A. 18584/2012                                        ABHILASHA NAUTIYAL,

GURPREET SINGH 


	jud08042013
	jud08042013o

